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CENTRAL administrative TRIBUNAL
PRIMCIPAIs BENCH

NEW DELHI,

O.A. No.2333/1994
M.A. 1495/97

k.

Mew DelM tMs the 21st day of September, 1999

Hon'ble Smt.Lakshni Swatiinethan, Member (J)
Hon'ble Shri S.P.Biswas, Member (a)

l.All India information Assistants*
Association,Govt»of India Tourist
Office, 88,Janpath, New Delhi.

(Through its General Secretary
Shri a.S.SacMev )

2,Shrl G.S.SacMev,
Govt.of India Tourist Office,
88,JaRpath, New Delhi,

(By Advocate shri C.Hari Shankar )

versus

1.Union of India through the
Secretary,Department of Tourism#
Parivahan Bhawan,parliament Street,
New Delhi.

2.The Director General of Tourism,
Depaitment of Tourism,
Parivahan Bhawan,Parliament Street,
New Delhi.

3.Union of India though the Secretary
Department of personnel & Training,
Ministry of personnel,public Grievances
and pensions,New Delhi.

4.Union Public Service Commission, through
its Secretary,Dholpur House,
Shahjahan Road, New Delhi,

5,Staff Selection Commission,
Lok Nayak Bhawan, New Delhi,

6,Sh,Jagdish Chander,Ass11.Director,
Department of Tourism,Parivahan Bhav/an,
Parliament Street, New Delhi.

7,Shri Bachan Lal,Inforniation Assistant
Govt.of In3ia Regional Tourist Office,
88, Jaripath,New Delhi.

Advocate Sh.S.M.Arif for Respordents 1-5)
(By Advocate Shri S.D.Kinra for R 6-7)

®«A.pplicants

, .Respondents

ORDER (oral)

(Hon* ble Smt.Lakstani Swaminatban, Member (J)

Shri C.Hari Shankar,learned counsel on instructions from

applicaDt. No,2, who is present in Court see^ks permission to

withdraw the OA,
permission to withdraw the oA is granted. OA is dismissed

as- withdrawn.
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(Smt, L^s^^i Ŝ|/aT! inathah)




